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(b) Separate statistics of the number of 
Certificates issued to individuals and  
institutions,   are   not  available. 

RAID BY CENTRAL EXCISE DEPARTMENT 

204. SHRI A. D. MANI: Will the Minister  
of  FINANCE  be   pleased    to 
state: 

(a) whether a raid was conducted some 
six months ago by the Central Excise 
Department at the residences and offices of 
persons engaged in manganese trade in 
Madhya Pradesh; and 

(b) if so, with what results and the nature 
of incriminating articles found? 

THE MINISTER OF FINANCE (SHRI T. T. 
KRISHNAMACHARI):   (a) No, Sir. 

(b) Does not arise. 

 
t[I.D.A. LOAN TO INDIA 

205. SHRI V. M. CHORDIA; Will the 
Minister  of FINANCE be pleased     to 
state: 

(a) the rate of interest on which the loan of 
Rs. 90 crores was sanctioned to India by the 
International Development Association in the 
month o'f June,  1964; and 

(b)   the  purposes  lor  which     the sain loan 
will be utilized?! 

 

t[THE MINISTER OF FINANCE (SHRI T. 
T. KRISHNAMACHARI) : (a) The Credit from 
International Development Association 
sanctioned in June 1964 is for $90 million and 
not Rs. 90 crores. No interest is payable on 
this Credit but a service charge of J per cent 
per annum is payable to IDA to enab'e it to 
meet its administrative expenses. 

(b) About $75 million out of $90 million 
will be used for financing imported 
components, materials and balancing 
equipment for factories pro- 

t[ ]   English translation. 


